twa South,

Karedeen Son of Ram Ad
Resident of Village Ko
Post Jamunipur,
District-Allahabad.

Harish Chandra Son of Raghubar,
Resident of Village and Post Jamunipur,
District-Allahabad.

R R B S ..Applicanﬁ&f;“

Advocate : Shri Vinod Kumar

Versus R

[ Pnien of India;
through General Manager,
North Central Railway,
Allahabad.

P e S

2 Divisional Railway Manager,D.R.M. Office,
North Central Railway,
Allahabad.

S i b i

e

SR

3. Divisional Personnel Officer,
D.R.M. Office, North Central Railway.

- 4. Divisional Superintending Engineer-1I1I,

PeRoM . Gffice, N.C.B.,
Allahabad.

e R e e e amadlis T D SR e S ECReliea

By Advocate : Shri P. N. Rai

R BE R | E

i - | This OA has been filed challenging the order
issued by Assistant Divisional Personnel Officer,
North Central Railway, Allahabad issued on 28.09.2007

~in which the applicant’s request for being considered
for screeming test to be held on Iéﬁlﬁazﬂﬁ?h”}j”f“u

- rejected.  The screening test on 16.10.2007




2" ‘

this by stating that the juniors who were ﬁEfﬁitﬁﬁﬂ Eé;j:
appear in the screening is within the age lTimit. The.-
applicant’s request is that the extent of overage may
be condoned and they may be considered for the
Screening test. Being aggrieved by the action of the
respondents the applicants have filed a representation
dated 26.12.2005 addressed to the General Manager,

North Central Railway, Allahabad.

3. fn | the interest of justice the respondents are
directed to permit the applicant to appear in the
Scrpening test held on 19.10.2007 or 20.10.2007 and in
case, they are otherwise eligible and after taking
into consideration the submissions made in their
awL1“
representation dated 26.12.2005Lin accordance with the
rules on the subject contained in the IREM dispose of
the said representation with a reasoned and speaking

order within a period of two months from the date of

receipt of certified copy of this order.
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